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who are prescribed biweekly inter-
mittent regiments containing INH in
higher dosage, Vitamin B6 (Pyrjdoxin)
is usually prescribed along with anti-
TB drugs to prevent peripheral neu-
ropathy. '
) ang (g) The combination of
rugs marketed in the country for the
reatment of fuberculosis are:—-
1. R#fampicin 450 mg 4 INH
300 — strip of 2 capsuies,
- 2. Ethambutol 800 mg + INH
300 mg — strip of 19 tablets.

834 mg + INH
a bottle of 100

3. Sodium PAS
25 mz
tablets, .

4, Thiacitaddoe 150 - mg  + INH
30 mg —. Pack of 10 tablels, ’

i sulphate 1 m +
S+diummethanesulfonate of
INH. 300 mg per vial — each
vial .

(h) to (j) No such complaint has
Leen received in this regarq in tois
Ministry. ’

12.00 Noon
PAPEERS LAID ON THE TABLE

Notideations of ithe Ministry - of Hu-
mzo fKesource Dievelopment (Depact-
ment of Cullure)

(HE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION
ANLD CULTUR-E IN THE MINISTRY
Of AUMAN RESOURCE DEVELOP:
MENT (SHRI L. P. SAHI): Sir. I
beg to lay on the Table, uner sub~-

" section (3) of section 15 of the Asiatic

Souieiy Act, 1984, a copy each (in
Enpgiish and  Hindi) of the following
Notifications "of the Ministry of Hu-
man Resource Development (Depart-
ment of Culture);—

iy GS.R, No,
13th January,

25(E), dated the
1988, publishing a

Corrigendum to G.SR. No_ 888(E),

dated the 3rq November, 1987.

(i) GS.R, No, 26(E), dated the
13th January, 1988, publishing a
corrigendum to G.S.R. No. 470(E)
dated the 25th June, 1984. '

[3-AUG. 1988]
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to Questions

cer q-fn Library, See Mo, LT-6344

and (ii)]. _

Notifications of the Ministry of Sur-
face Transport (Portv wiag)

THL DEPUTY MINISTER In THE
MINISTRY OF SURFACE TRANS.
PORT ANp THE DEPUTY MNISTER
IN THE MINISTRY OF PARLIA-
MENTARY AFFAIRS (SHR1 P.
NAMGYAL), Sir, T peg to lay on the
Tubie, under sub-section (4) of section

124 of the Major Port Tru§ts Act,
1963, 5 €OPY each (in English and
Notifications of

Hindj) of the following
the Ministry of Surface Transp
(Port; Wwmng):

%Gy G.SR, No. 554(E), dateq the
gth May, 1988, approving the Tu-
ficor'n Port Trust (Licensing of
Stevedores) Amendment Regulations,

1987.
(i) G.3.R, No. 555(E), dated the

6th May, 1988, approving the Cochin
port (Issue of Stevedoring Licen-
ces) Regulations, 1987.

(ii) G.S.R. No:, 637(E), dated the
23:d May, 1988, approving the Cal-
cutta Port Trust Contributory Provi-
dent Fund Regulations, 1988,

(iv) GSR No, 640(E), dateg the
24ty May, 1988, approving the Visa-
khapatnam Port Em;ﬂoyeeg (Con~
duct; Amendment . Regulations,
1988.

(v} G.SR. No, 642(E), dateg the
24th May, 1988, approving the
Kandia Port Employees (General -
provident Fund) (4th Amendment)
Regulations, 1988.

(vi) GER. No, 667(E), ,dated the

15t June, 1988, approving the Cal-
cutt>  Port  Trust Non-Contributory

Provident Funq Regulations 1983.

(vii) G.8.R. No. 668(E), dated
the 1st June, 1988 approving the
Mormugao Port Employees’ (Con-
duct) (Amendmenty Regulations,
1983.

(viii) G.SR, No. 715(B) dated the
20th June, 1988 approving the Mad-
ras Port Trust (Pension Fund) Amend-
ment Regulations 1988
[Placed in Librgry, See No, LT-

6347/88 for (i) to (viii).
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